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2012"" & w-32(1) # fHfed wEHmEER st Uesia AR fig, de sfEee w faem ae
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SL Case No. Dt. of Dt. of Filling Section Name of the Court
No. Registration C/Sheet
1. | RC092201950002 | 15-01-2019 25-12-2019 | U/sec. 120-B, 201, The Ld. Ist Addl.
323,342 & 377 of District & Session
IPC and Sec. 6, 9, Judge-cum-spl.
10 & 17 of POCSO | Court of POCSO
Act, 2012 Act, Bhagalpur.
2. | RC0922019S0008 | 16-01-2019 27-12-2019 | U/sec. 120-B, 370 Lt. Addl. Session
(A), 376 (2) (d) of Judge-I cum-spl.
IPC and Ec. 5 (d) & | Judge for POCSO
6 of POCSO Act, Act, East Champaran,
2012 Motihari
3. | RC0922019S0010 | 16-01-2019 24-12-2019 | U/sec. 120-B, 323, The Addl. Session
354,420,468, 471, | Judge-I1 (POCSO
477-A of IPC and Court), Kaimur,
Sec. 10, 12 & 17 of | Bhabhua, Bihar.
POCSO Act, 2012
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